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(iii) provision of employment through
housing and shelter upgradation
for settlements having a popula-
tion between 1 lakh and 20 lakhs.

Within the ambit of urban poor, women
beneficiaries and beneficiaries belonging to
Scheduled Castes and Scheduied Tribes

~ will constitute special target groups under

the Nehru Rozgar Yojana.

During the year 1983-90 the Govern-

ment of india has made a provision of Rs."

150 crores for the Nehru Razgar Yojana.
State Governments/local Bodies are ex-
pected to contribute Rs. 68 crores. This
would enableinstitutionalfinance tothe extent
of Rs. 364 crores to be availed of from
Scheduled banks and HUDCO. Besides,
housing finance available from banks and
HUDCO for economically weaker sections
to the extent of Rs. 68 crores could also be
tapped for the Prograrﬁme.

2. The Jawahar Rozgar Yojana aims at
providing wage employmenttothe ruralpoor.
Under Nehru Rozgar Yojana also there is a
wage employment component for settle-
ments below 1 lakh population. The sharing
of expenditure betweenthe Centre and State
Governments under Nehru Rozgar Yojana
is the same as under the Jawahar Rozgar
Yojanai.e. 80:20. In the case cof sattlements
below 20 thousand population, the material
labour ratio is 50:50 just as in Jawahar
Rozgar Yojana. However, in the case of
settlements between 20,000 and 1 lakh
population, the material labour ratio pro-
vided is 60:40. In both the Jawahar Rozgar
Yojanaand Nehru Rozgar Yojanathe wages
payable would be the prevaiiing minimum
wage applicable to the area. Under Jawahar
Rozgar Yojanathere is aprovision forwages
to be paid partly in foodgrains. There is no
such provision under Nehru Rozgar Yojana

where wages are paio 2ntirely 1 cash.
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Scarcity of Yarn

*55. SHRIN. DENNIS:Wili the Minister
of TEXTILES be pleased to state the steps
proposed to be taken by Government to
remove the difficulties faced by handloom
and powerloom weavers due to the scarcity
of yarn and other reasons?

THE ‘MINISTER OF TEXTILES AND
MINISTER OF FOOD PROCESSING IN-

'DUSTRIES (SHRI SHARAD YADAV): No

reports of scarcity of yarn used by handloom

. and powerloom weavers have beenreceived

by Gevernment, eventhough there have been
occasional complaints in regard to availabil-
ity of specified counts of doubled cotton yam
in specified pockets. This has been mainly
due to mismatch of production and demand
dueto seasonal factors and.power cuts. The
prices of yarn which have been on the in-
crease during the past over two years have
started showing a softening trend during the
past three months. Government is keepinga

close watch over the availability and price

situation of yarn. For this purpose, a Hank
Yarn Price Monitoring Committee has been
constituted on 27th July, 1989. Yarn depots
have also been setup in different parts of the
country through the National Handloom
Development Corporation to supply hank
yarnto handloom weavers at mill-gate prices.

Integrated Development of small and
medium Towns in Orissa

*56. SHRI ANADI CHARAN DAS: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the towns of Orissa so far covered/
proposed to be covered underthe schemeof
Integrated Develcpment of Small and Me-
dium Towns;

(b) whether Government propcse 10
revise the whole criteria to bring into its
purview the integrated develcpment of more
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cities/Small and medium towns and spend
more resources for this activity; and

(¢) the detalils of grant givenlpropoaoa
to be given to Cuttack City?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOL!I MARAN): (a)
11 towns have been covered so farin Orissa
State under the integrated Development of
Small & Medium Towns during the 6th and
7th Five Year Plans. Towns covered in 6th
Plan are: Puri, Sambalpur, Balasore, Rour-
kela, Jaypore and Dhenkanal. The towns
covered in 7th Plan are: Keonjhar, Baripada,
Bolangir, Paradeep and Koraput.

(b) The review and expansion of the
scheme of Integrated Development of Small
& Medium Towns will have to be considered
as part of the Eighth Plan exercise.

(c) Cuttack was not assisted under the
integrated Development of Small & Medium
Towns during the 6th and 7th Five Year Plan.
As on date there is no proposal pending with
the Gowt. of India for inclusion of this town
under the Scheme.

[ Translation)

Licences to Rural Co-operatives for
Establishment of Food Processing
Industries

*57. SHRI HARISH RAWAT: Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) whather there is any proposal for
issuing licencas to rural cooperatives on top
priority basis for the establishment of agro-
based food processing industries; and

(b) it so, the details thereof including the
licances issued, if any, to such orgarisations
so far?
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THE MINISTER OF TEXTILES AND
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV): (a)
and (b). Cartain items of food procassing
industries, namely canned fruit and vege-
table products, protein and processed foods,
vegetable based weaning foods, marine
products and cattlefeed have been dg-
licensed subject to certain canditions. Among
items which are licensable, preference is
given to cooperatives while licensing units
for the manufacture of milkfoods and maited
foods.

2. During the years 1987 to 1989 (upto
October), 16 Letters of Intent and 11 indus-
trial Licences were issued for setting up of
food processing industries in the coopera-
tive sector.

[English}
Review of National water Policy

*58. SHRI ARVIND NETAM: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether Government are contem-
plating to review the existing National Water
Policy;

(b) it so, the salient points thereof;

(¢) whether Government propose to
make some structural changes in the consti-
tution/composition of Central Water Com-
mission; and

{d) it so, the detalls in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF WATERRESOURCES (SHRI
MANUBHAI KOTADIA): (a) Ne, Sir.

(b) Does not anise.

(c) There 18 no such proposal.



